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Criteria for declaration as ODF

197. SHRI DEREK O'BRIEN: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether the Ministry has collected the results of baseline survey with

respect to sanitation from all the States and if so, the details thereof;

(b) what are the criteria under which a village, town and a State can be declared
Open Defecation Free (ODF);

(¢) the number of State Governments who have declared themselves to be an
ODF State so far and if so, the status and progress in States thereof, and

(d) amount of funds allocated by the Ministry for Swachh Bharat Mission-
Gramin (SBM-G) for the last three years and current year, the details thereof, with

respect to States?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SAINTATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) Yes, Sir. The Baseline
Survey in 2012-13 was conducted through States/UTs. State/UT-wise details are given
in the Statement-I (See below).

() Under Swachh Bharat Mission (Gramin) (SBM-G), Open Defecation Free
(ODF) is defined as under:

"ODF is the termination of faccal-oral transmission, defined by:
() no visible faeces found in the environment/village; and

(2) every houschold as well as public/community institutions using safe

technology option for disposal of faeces

(Tip: Safe technology option means no contamination of surface soil,
ground water or surface water, excreta inaccessible to flies and animals;

and freedom from odour and unsightly condition)"

State is being declared ODF, if all villages within a State have been declared ODF.
And as per the guidelines of SBM (Urban), Open Defecation Free city/ward

"A city/ward can be notified/declared as ODF city / ODF ward if, at any point of

the day, not a single person is found defecating in the open."
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(c) Till date, Total 7 States (6) /UTs (1) namely, Sikkim, Himachal Pradesh,
Kerala, Uttarakhand, Haryana, Gujarat and Chandigarh have been declared ODF. State/
UT-wise details of Totar villages and villages declared ODF as on 13.12.2017 are given
in the Statement-II (See below).

(d) Swachh Bharat Mission (Gramin) is demand driven scheme, State-wise funds
are not allocated. However, State/UT-wise, central share released under SBM (G) during

last 3 years and current year is given in the Statement-III.
Statement-1

State/UT-wise, Total households, households with toilets and households without
toilets as per Baseline Survey 2012-13

S1. No.  State/UT Total Households Households
households with toilets without toilets

1 2 3 4 5

L Andaman and Nicobar 42938 23029 19909
Islands

2. Andhra Pradesh 7103469 2777533 4325936

3. Arunachal Pradesh 183357 62265 121092

4. Assam 5510456 2069931 3440525

3. Bihar 19956455 4119484 15836971

6. Chhattisgarh 4371242 1513979 2857263

7. Dadar and Nagar 33323 14565 18758
Haveli

8 Goa 183310 111075 72235

9. Gujarat 5072051 1778687 3293364

10.  Haryana 2682741 1965257 717484

11.  Himachal Pradesh 1433766 1231242 202524

12.  Jammu and Kashmir 1489647 264987 1224660

13.  Jharkhand 4713419 1144939 3568480

14,  Karnataka 7126462 2370913 4755549

15, Kerala 4682727 4441281 241446
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1 2 3 4 5
16.  Madhya Pradesh 9849228 2574614 7274614
17. Maharashtra 11140495 5029589 6110906
18, Manipur 447685 190230 257455
19.  Meghalaya 442883 217427 225456
20.  Mizoram 121576 73011 48565
21.  Nagaland 252397 124097 128300
22, Odisha 8950047 862455 8087592
23, Puducherry 89866 40971 48895
24, Punjab 2899876 2143247 756629
25, Rajasthan 10514384 2484483 8029901
26.  Sikkim 55364 46671 8693
27.  Tamil Nadu 9388464 4191601 5196863
28,  Telangana 4381563 1149860 3231703
29.  Tripura 698846 355890 342956
30.  Uttar Pradesh 27136773 8687014 18449759
31.  Uttarakhand 1514523 1011817 502706
32, West Bengal 13733326 6878216 6855110
TotaL 166202659 59950360 106252299
Statement-I1

State/UT-wise, Total villages and ODF declared villages as on 13.12.2017

Sl No.  State/UT Total villages ODF Declared %
villages
1 2 3 4 5
1 Andaman and Nicobar 323 3 093
Islands
2. Andhra Pradesh 18942 7397 3905
3. Arunachal Pradesh 5439 4123 75.80

4. Assam 27207 6936 2549
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1 2 3 4 5

5. Bihar 38715 3160 8.16
6. Chandigarh 13 13 100.00
7. Chhattisgarh 19640 17476 88.98
8. Dadar and Nagar Haveli 69 12 1739
9. Daman and Diu 26 21 80.77
10.  Goa 375 0 0.00
11.  Gujarat 18205 18265 100.00
12 Haryana 6908 6908 100.00
13.  Himachal Pradesh 15925 15925 100.00
14, Jammu and Kashmir 7575 47 590
15.  Jharkhand 29573 10494 3549
16.  Karnataka 27262 16794 61.60
17.  Kerala 2027 2027 100.00
18.  Madhya Pradesh 51201 18940 36.99
19.  Maharashtra 40518 31551 7787
20.  Manipur 2848 426 14.96
21.  Meghalaya 6438 5094 79.12
22, Mizoram 703 550 7824
23.  Nagaland 1368 628 4591
24.  Odisha 47207 7403 1568
25.  Puducherry 265 11 415
26.  Pumjab 12385 9293 7503
27.  Rajasthan 42945 34987 8147
28 Sikkim 441 441 100.00
29.  Tamil Nadu 12538 579 46.23
30.  Telangana 11013 3415 3101

31.  Tripura 1033 11 1.06
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1 2 3 4 5
32.  Uttar Pradesh 98498 15592 1583
33.  Uttarakhand 15473 15473 100.00
34 West Bengal 42075 30435 7234
TotaL 605233 290047 4792
Statement-111

State/UT-wise, Central share released under SBM(G) during last 3 years and
current year uptol3.12.2017 (¥ in crore)

State/UT 2014-15 2015-16 2016-17 2017-18
Andaman and Nicobar 0.00 340 3.00 5.00
Islands

Andhra Pradesh 116.10 234.17 34221 59921
Arunachal Pradesh 14.61 3871 65.09 60.55
Assam 185.78 47427 747.58 300.65
Bihar 0.00 22155 131.86 299.20
Chhattisgarh 28.12 144.72 584.46 64149
Dadar and Nagar Haveli 0.00 0.00 0.00 1.50
Daman and Diu 2,00
Goa 0.00 1.05 0.00 0.00
Gujarat 156.07 47822 751.23 25294
Haryana 593 32.76 68.79 0.00
Himachal Pradesh 130.17 437 11730 0.00
Jammu and Kashmir 103.08 405 3951 147.82
Jharkhand 23.05 9732 45546 669.60
Karnataka 31254 450.77 419.56 45201
Kerala 33.97 850 196.28 0.00
Madhya Pradesh 0.00 37433 1210.77 134045
Maharashtra 236.11 56745 52894 755.33

Manipur 9.18 44.19 2728 2533




Written Answers to [18 December, 2017] Unstarred Questions 125

States/UTs 2014-15 2015-16 2016-17 2017-18
Meghalaya 0.00 3565 7570 0.00
Mizoram 0.00 332 10.98 1228
Nagaland 20.87 10.833 64.12 3513
Odisha 65.34 57150 863.65 24120
Puducherry 2.00 440 0.00 10.00
Punjab 0.00 3870 197.02 13261
Rajasthan 271.57 938.73 77730 300.00
Sikkim 3.89 6.12 6.87 121
Tamil Nadu 205.12 78.94 537.02 242 87
Telangana 105.62 12839 13572 262.03
Tripura 50.65 3889 2498 0.00
Uttar Pradesh 23799 565.39 115333 1889.68
Uttarakhand 40.52 4937 348.05 132.03
West Bengal 37152 71292 655.50 492777
TotaL 273030 6362.96 10559.58 9310.88

Fluoride free rural habitation in Telangana

198. SHRI DEVENDER GOUD T.: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether it is a fact that as per the Integrated Management Information
System, 1267 rural habitations have been identified as Fluoride affected in 28 districts
of Telangana State;

(b) if so, the details of habitations;
(c) what efforts the Ministry has made to make them Fluoride-free habitations;

(d) how will the making of larger districts into smaller ones help in effectively
addressing the problem;

(e) the details of technical and financial assistance provided to State Government

to deal with the above problem; and

® the present status of above habitations?



